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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL
ORIGINAL APPLICATION NO. 192/2025

IN THE MATTER OF:

RASHID NOOR KHAN ...APPLICANT
VERSUS

STATE OF MADHYA PRADESH & ORS. ....RESPONDENTS

STATUS REPORT ON BEHALF OF RESPONDENT NO. 15, MADHYA
PRADESH POLLUTION CONTROL BOARD (MPPCB) IN COMPLIANCE
OF ORDER DATED 07.01.2026

1. That the, Hon’ble NGT has taken cognizance of air pollution and severe air
quality in the Non-Attainment Cities- namely Bhopal, Indore, Jabalpur, Sagar,
Ujjain, Dewas, Mandideep and Singraulli as identified under the National
Clean Air Programme of the Ministry of Environment, Forest and Climate

Change, Government of India(hereinafter referred as "NCAP Cities") .

2. That at the outset it is mentioned that under the National Clean Air Program
(NCAP), the District Level and State Level Committee have been duly
constituted and these committees are regularly taking meetings and monitoring

the compliances by the responsible departments.

3. That in compliance of the order passed by the Hon'ble Tribunal the concerned

departments had duly nominated their representatives for the joint committee.
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The copies of the orders of the nominations issued by the concerned

departments are collectively filed herewith and marked as Annexure R/3-1.

. That in order to consider and examine the issues raised in the original

application by the applicant, a meeting of senior officers from concerned

department was held on 11.03.2026 :-

Sr. | Name of Officer and Department
Designation
1. Dr. Ravi Prakash Mishra, Central Pollution Contral Board,
Former Additional Director Bhopal.
2. Mr. Shishir Gemavat, Urban Administration and
Additional Commissioner Development Department,
Bhopal.
3. Mr. Kiran Sharma, Deputy Transport Department,
Transport Commissioner Mantralaya Bhopal.
4 Dr. Satya, Ministry of Environment, Forest
Scientist E and Climate Change, Integrated
Regional Office Bhopal
5 Dr. Subrata Pani, Environmental and Planning
Laboratory In-charge Coordination Organization
(EPCO), Bhopal.
6 P.C. Uchariya, Senior MP PCB
Scientific Officer
7 Dr. Rajendra Chaturvedi, MP PCB
Chief Chemist
8 Dr. Rajkumari Singh, MP PCB.
Chief Chemist
9. Dr. Amit Kumar Mishra, EPCO Bhopal.
Assistant Scientific Officer
10 Mr. Pracheer Dikshit, Environment Surveillance
Senior Solutions Architect Centre, MP PCB
11 Mr. Jainendra Chandel, MP PCB.
Chemist
12 Mr. Rajneesh Patel, MP PCB
Chemist
13 Mr. Sumit Chhetri, Urban Administration and
Consultant Development Department,
Bhopal.
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14 Mr. Atul Khare, Urban Administration and
Consultant Development Department,
Bhopal.

The minutes of the above meeting dated 11.03.2026 is filed herewith and marked

as Annexure R/3-2.

5. That in the above meeting the following points/compliances were discussed :

1.

11

1il.

1v.

V1.

Vil.

To identify the air shed area for urban and rural area in the NCAP Cities;
To identify the factors for deteriorating ambient air quality and air shed
area in the NCAP cities and prepare a Graded Response Action Plan;

To state the responsibility of different stakeholders in the Graded
Response Action Plan for the execution of the plan;

To ensure compliance of the order dated 07.01.2026 passed by the
Hon'ble NGT in OA 181/2025 (Bhopal Citizens Forum vs. State of MP
& Ors.).

That for the NCAP Year 2025-26 the target has been revised to achieve
reduction in PM10 levels up to 40% (base year 2019-20) or achievement
of National Ambient Air Quality Standards (NAAQS; 60
microgram/cubic meter) annually as per MoEF&CC National Ambient
Air Quality Standards (NAAQS) Notification dated 18/11/2009.

As per the XV Finance Commission Air Quality Grant the cities with
more than one million population have been given an annual target of
15% reduction in annual average PM10 concentrations and improvement
of Good Days in terms of air quality (Air Quality Index less than 200);
Under NCAP, the Apex Committee, the Steering Committee,

Monitoring and Implementation Committee at Central level have been
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constituted for effective implementation of NCAP. Also the Steering
Committee, the Monitoring and Implementation Committee and Air
Quality Monitoring Committee (as constituted by Urban Administration
and Development Department) at State level have been constituted for
monitoring of the action plans. District Level Monitoring and
Implementation Committee at city levels gave been constituted.

The Government of Madhya Pradesh vide order dated 18.07.2019 had
constituted the Steering Committee under the chairmanship of the Chief

Secretary of the Government of Madhya Pradesh. The copy of this order

1s filed herewith and marked as Annexure R/3-3;

That for monitoring and execution of the activities for air quality
improvement in the city of Bhopal, Gwalior, Indore and Jabalpur the
Urban Administration and Development Department, Government of
Madhya Pradesh vide order dated 27.10.2021. The copy of this order is
filed herewith and marked as Annexure R/3-4;

During the meeting, the committee members were informed ambient air
quality for year 2024-2025 for NCAP cities as compared to the year
2023-24.

PMo Annual Average in (ug/m>
Sr. Improvement %
No. City 2023-24 2024-25 (Reduction in
PM10 level)

1 | Bhopal 113 110 3

2 | Indore 99 108 -9

3 | Jabalpur 91 88 3

4 | Gwalior 136 125 8

5 | Ujjain 84 79 6

6 | Dewas 99 83 16

7 | Sagar 74 82 -11




2

07

Annual Average (Manual + CAAQMS).

160 -
140 -
120 -
100

Bhopal

Indore Jabalpur Gwalior Ujjain Dewas Sagar
m2023-24 m2024-25

PM,o(ng/m?3)

Air Quality Index (AQI) at NCAP CAAQMS Locations Bhopal
(Sep2024-Feb26) BHOPAL .
200 A
Bhopal, | Bhopal, Bhopd Bhopal
SNo. | Date lemodlmmte"m 1%
Paria Offce ﬂ PMI0  PM23 |CO 100 ——Bhopal
- ) [jgind) g |/ N/
1 [Sepu| 6 | 68 | g0 2707 055 %
2 Jotu| 130 | wm | m | m | pin 64 0%
3 | Nov-24| 24 216 A1 | 27 | 19269 9862 Ll 0‘glg‘glg-g-g'g‘g-n‘-g‘g'g g'g'gggg
4 [oecu| 1w | m | m [ m | s wo| on| $EEEEEfEEZIZEEEEDG:
5 (| 16 | e | 18 | 13 | 15 666 0%
6 [rebs| w [ @ | s [ m | uses mal om”
1 M| w @ | w | ow | owal wn om |
§ | 1m0 | 3 | mo | us | ma] 3wl ow
9 [Myn| B | 8 | 043 B3 056, /,\\ A
0 eS| 6| & | NI N8 050
| ks 5 7 1538 053w R——
D | Ags| % 68 186 051 ot |
B sepB| M | R 01 2106 039] = |
W ot w | m | m | m | s sis 068
5 [Novs| 18 | 191 [ 28 | 18 | 1500 838 103 * o
B |Deeds| 1 | 16 | 183 | 165 | 16147 736 0%
0
:: m ﬁ ::: :g E E;::; :::i E:I FEFETESEFIIIEEEA TS




208

That under the NCAP, the Source Apportionment (SA) study for the
non-attainment cities is to be carried out since the source apportionment
of particulate matter (PM) will help in understanding the emission
sources and estimating the share of contributing sectors at different
locations within these cities. That during the meeting of the committee
the details of the source appointment study were discussed which are as
follows:

6.1 The work of Source Apportionment (SA) study for the cities of
Bhopal and Gwalior have been completed, the draft for the cities of
Indore and Jabalpur have been prepared is pending at peer review level

and for Sagar, Dewas and Ujjain the study in under process.

6.2 The study for Bhopal city has been undertaken by Automotive
Research Association of India, Pune (A.R.A.L.) , for the city of Gwalior
study has been undertaken by Indian Institute of Technology, Kanpur
and for the city of Indore the study has been undertaken by World
Resource Institute of India and Clean Air Catalyst which are based in
New Delhi.

6.3 The study for the remaining cities-namely Jabalpur, Ujjain, Dewas
and Sagar is being undertaken by Maualana Azad National Institute of
Technology (MANIT), Bhopal.

6.4 The major pollutants as identified in the studies which have been
completed for two cities are particulate matters PM1o and PM3 .

6.5 The action plan as stated by ARAI in its source apportionment study
has to be executed by different stakeholders in order to improve the
overall ambient air quality of the non-attainment cities.

6.6 At present MP PCB had installed Fifteen (15) Continuous Ambient
Air Quality Monitoring Stations (CAAQMS) in the NCAP cities for
continuous monitoring of the air quality and further purchase of thirty-
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nine (39) CAAQMS for state of Madhya Pradesh by MP PCB is under
process.

That on the basis of earlier inspections conducted for the city of Bhopal
the proposed Emergency Response System Plan and the Graded
Response Action Plan (National Capital Region) and the action plan as
prepared by (A.R.A.L.) was placed before the Committee.

In light of the above discussions, The committee has made the
recommendations which are to be executed on priority. A brief summary

of these recommendations are as follows:

a.

At the foremost to control the road dust emission and vehicular
emissions the officers in the meeting from the Urban
Administration and Development Department and Transport
Department were requested to take necessary action.

To clean the road dust the suction process should be performed
instead of using sweeping machine blower and the roads should
be cleaned at the outer lane. The footpaths and corners should
have end-to-end pave blocking. At boat and at the both ends of the
roads suitable plantation of herbs, shrubs and plants is to be
undertaken in such a manner that the dust emissions are
effectively controlled.

The representative from the Urban Administration and
Development Department had recommended the inclusion of
Town and Country Planning Department in the present case in
order to control the works in illegal construction, building
construction and permissions.

That the responsibility should be given to Local Traffic Police
Officer by Transport Department of MP to control the Vehicular
Emissions.
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Recommended to invite the representative of ARAI: The
Automotive Research Association of India, Pune in next meeting
for a detailed discussion and to finalize conclusions regarding the
Source Apportionment (SA) study for the city of Bhopal.

The number of CAAQMS units should be increased to monitor
the ambient air quality of Bhopal city; furthermore, prior to the
installation of these units, existing data and manual monitoring
data should be reviewed to identify suitable locations.

Members of the Joint Committee will conduct site visits and
inspections of the 21 hotspots identified under the Source
Apportionment (SA) study of Bhopal city, in order to formulate an
appropriate action plan.

While formulating the Graded Response Action Plan for the city
of Bhopal, an initial 'Moderate' category should be established to
ensure that circumstances can be brought under control before
conditions escalate to a level similar as NCR Delhi.

The committee will take action by also including members of the
District-Level Committee for the Graded Response Action Plan
and the Long-Term Action Plan.

The above recommendations have to be implemented by the
concerned departments.

10. That this Hon’ble Tribunal may kindly be pleased to take the present
factual and action report on record.

Date: 10.04. 2026

Place: Bhopal

Submitted by MPPCB:-

Al

through Counsel
Adyv. Parul Bhadoria
Ph. No.: (+91)-8085977111;
Email: parul.bhadoria04@gmail.com
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29/01/2026, 16:45 Re: Compliance of order dated 07.01.2026 2)1!?1 92/2025(CZ) tited as Rashid Neor Khan Vs, State of Madhya Pradesh...

:/ Re: Compliance of order dated 07.01.2026 in 0.A.N0.192/2025(CZ) titled as Rashid Noor
Khan Vs. State of Madhya Pradesh & Ors.

Dy. Director General of Forest (C) RO Bhopal < rowz.bpl-mef@nic.in >
Tue, 27 Jan 2026 6:36:04 PM +0530

To "ms-mppcb"<ms-mppcb@mp.gov.in>

Cc "Principal Secretary"<psenvironment@mp.gov.in>,"DG EPCO EPCO Bhopal”
<dg.epco@mp.gov.in>,"psuaddmp” '
<psuaddmp@mpurban.gov.in>,"secretarymptd”
<secretarymptd@mp.gov.in>,"Mohit Buch"<legalcell.pcb@mp.gov.in>,"Pentani
Jagan"<cpch.bhopal@gov.in>,"Satya Singh"<satya.gupta@gov.in>

Sir,

I am directed to inform you that, Dr. Satya, Scientist-E/Additional Director is nominated from
Regional Office, MOEFCC, Bhopal, for the said committee. =

The contact details are as follows:
Dr. Satya, Scientist-E
Mobile: 9453021374

Email: satya.gupta@gov.in
Regards

(Aswathy Bhaskaran)
Research Officer
MoEF&CC, RO, Bhopal

---- On Thu, 08 Jan 2026 10:19:11 +0530 Registrar NGT CZB Bhopal <ngtczbbho-
mp@gov.in> wrote ---

Sir,

Please find herewith attached order dated 07.01.2026 in O.A.No.192/2025(CZ) titled as Rashid Noor
Khan Vs. State of Madhya Pradesh & Ors. for necessary action and compliance at your end.

Please acknowledge receipt.

grsrm&# afed / with regards,

Judicial Section
T gRa HfAF0/ National Green Tribunal,

about:blank 116
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1. Additiona! Chief Secretary Department of Environment, Mantralay Bhopal (M.P.} for kind
information pls.

2. Regional Office, Ministry of Environment forest and Climate Change, Bhopal (M.P.)

3. Principal Secretary, Department of Urban Development & Housing, Mantralay Bhopal
(M.P.) for kind information pls.

4. Principal Secretary, Department of Transport, State of MP, Bhopal, (M.P.) for kind
information pls.

L5 Member Secretary, State Pollution Control Board, E-5, Main Rd No. 3, Arera Colony,

Bhopal, (M.P.} for kind information pls.

6. Accounts officer, EPCO, Bhopal.

7. Adrpinistrative officer, EPCO, Bhopal. /
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" AraTe

v W g gha R, deee d9 @R 9RO FATE 192/2025

1% (CZ). 1A 01/2026 (AT 7T @i fAvgy weTwyr e T 317) &
mmﬁamrﬁm:wmzozea:mma:mum

‘:rc:a# weFY ®RE, AAWRY wgwer fawsor @, siow § 9@ FA OD-

38/RARNGT(CZ)mfal/2026 sarer, 2aiF 17 01.2026
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| gutgwer oft@R, §-5 3R SA

HaATT-462016

oA U gRT HRYEIor, Yegd & CaRT T A 192/2025(C2Z), 1A 01/2026
( ARE TR @iw fawg At amwe g 3 ¥ e i e Retw 07-01-
2026 & 9o aEd|

FaN- WTE 9 FAE OD-38/RRTHE AR 2026 RE 17-01-2026

| RwifEy w@fe o & F9 FEdEd ®Y 99 & FeaH § A g §d
Ffivaor, dge I qE GEOT FAE 19212025(CZ).0A 0172026 ( WG | @ BEE
I ATEA @ 3ed) & Aadd aid ewr fEeiw 07-01-2026 F U & 7 W
AR T F &g R & AR ¥ v SRR @ awita w@ &g da R
2| v s WRE A R A A ¥ A Ry oo, 39 oRaE g, (v =
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221 ANNEXURE -2

HT. TSI E T 5T 192/2025 § TR smeer i 07.01.2026

o TIATAIT, I 3T FAAGTH TATH HATAH, WA T FIT AIAA FA
T THUTH (NCAP) o S Hed TS<T & H1d Aid-sfedde gl H a1g
AT T o TE ATTATHE TSt widle AT Lol gl et 32T Mg
H T IOTEAT YT g dSTiHE YT 92 WOHITT Ta FHAASHT TI1T
FLAT 2

TART # sadad 07 984 il H@E AdaHe TSI (Source
apportionment Study) #t srera+ Fufa 1 e Fear g-
o AIITH TH ATIIIT 9T8T i HIE ATT9He 28T (Source apportionment

Study) =T w1 IO 2T AT ¢ |

o WIIT T8 i A AT TSl AferHied = Uaaued iF a1
(T.3R.T.ATE), 07 5TRT T TE 2

o WTICMAT TgT #T O1E AUTeHe Tl IRAT IS A% eadrdisil
(3E.3rE. &), FAIE gIRT T TE 2

o TTIT AT AT HIE AITIHE TSI qoe VAU SHIE]E (Toog . oE.) UH
o, T =YL (F e T Ferteee) |, T2 et g dr s 2

o TFAYY, I5od, IATH UF AN gLl i TIE ATIHE TSI AIATT AR

U GTATRERT HEAT, ATIT G171 ST <51 2|

9T fT Source Apportionment Study

A SqaHe el § qaeita arg oracT &7 T9AT1 U8 Ud [[Feuor &7 F1
AT * 05 T 92 6T I

(As per guideline available in PRANA Portal " Model framework

for conducting source apportionment studies") :-

Air monitoring stations shall be installed at locations such as kerbside,
residential, industrial and background. Minimum 05 locations for million plus
cities and 04 locations for other cities. However, the number of monitoring stations
can be increased depending upon the activity profile of a particular city
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farerr fAeTgET 2
Code Location Latitude Longitude Category

National Institute for
Research in Environmental 0q " 01 "

NIREH Heath (NIREH),Bhauri 23°17'22.25"N| 77°17'27.76"E| Background
Bypass Road
Top N Town Ice-cream

GVDPR | Factory, Govindpura 23°16'11.20"N| 77°26'35.66"E| Industrial
Industrial Estate
SankalpNetralay, Zone-II 0q " onpl | CommercialH

MPNGR M.P.Nagar 23°13'48.95"N| 77°26'11.97"E Traffic

KOLRD | Anupam Hospital, KOIar | 5301090 29N 77°251.43°E | Residentia
Muskan Children’s and

DIGBL | General Hospital, near DIG | 23°16'36.48"N| 77°24'10.37"E| Residential
Bungalow, Berasiya Road

aqTer it Source Apportionment Study (SAS-Bhopal, 2021) #F sTemT 9T UIY
FTferdt &7 Tl T a7l @ diedde (Yead: PM 2.5 F PM10) F aTiuF,
oftaehTeti=T (Winter) 3T FsHhTei (Summer) TRTETH T9T 39k Sdl &l AT

& § TE (AT AT 2

1. a1 &< (Overall / City-Level Contribution)

ALAT | ATUH TqC ¢ &I ®9 § PM10(estimated to be 10,309.3 tonnes per
year) 3fi¥ PM2.5(estimated to be 4121.1 tonnes per year) & T (Emission

Inventory) f<T T g

DSGN  RESI  gRic
2% | M% Caam e
T 15%

L

PM10
103093 TPY

WAST » ('Il_l-:n

29% i

INDU
L1%

oW

4121.1 TPY

HRBE

PM2.5

CREM
1%

_INDU

1%

S02

731.6 TPY

By WAST
2.6%

s

NOx

10801.6 TPY
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_RESL
_BRIC
1%

WRRE
=S RE

NMVOC cun
20803.7 TPY i

cO

44332.2 TPY

Figure ES-3 Sector-wise contribution to air pollutant emissions of A) PM10,
B) PM 2.5, C)S0O2, D)NOX, E)COand F)NMVOC in Bhopal city, 2021

(A) PM10 — gritfs IRTE=

b G SqE & TR (%)
g1 (Dust) 62.2%
gfag (Transport) 13%

PM10 o sfafatert (Construction) 12%
FH=L ST (Waste Burning) 2.9%
T Ay

(B) PM2.5 — aTf¥e JReT

LG G T H TRTET (%)
g (Dust) 37.71%
qfag (Transport) 29.3%
PM2.5 fwTor (Construction) 7.6%
FAL AT (Waste Burning) | 6.7%
s=7 (Residential, Industry s1fs) | &9
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(C) rftwr wiwgde (anfiiF)
L G5 A & A IR
SO: Residential + DG Set 29.5%, 28.2%
NOX Transport 67.8%
CO Transport 87.8%
NMVOC Transport + DG Set 73.7%, 21.5%

9Tt T Source Apportionment Study (SAS-Bhopal, 2021) ¥ THTE 9< TIT

T H TTET A 9T @ Tiegee (J&dd: PM 2.5 9 PM10) ¥ sfiaeretis
(Winter) ¥ frsweptetist (Summer) TREE

A 0% 8% 10% 18% 20% 25% 30% 36% 40%

TRAN

DUST

SWBC

SECY

INDU

UNID

I

mPM25 =PMI10

Source Contributions Estimates (%)
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10% 20% 30% 40% 50% €60%

]
B

B 0

TRAN

DUST

SWBC

SECY

INDU

M'I”

——1.6%
UNID =PM2.5 =PM10

PM,, Source Contributions (%)

Figure ES-2 City-level source contribution estimates (SCE) for Bhepal city using CMB
receptor model during winter (4) and summer (B) seasons

(Note-The horizontal blue and orange coloured bars represent the mean SCE percentage in
PMz 5 and PMio, respectively while the error bars represent the range of estimated SCE
among five sampling sites.)

2.offasTer (Winter Season)
o 3Ed PM2.5= 91.7ug/m3(rfasad TH.4T. X § 111.9 ug/m3

a7 gaH NIREH 9% 52.3 pg/m3)
o 3Ed PM10= 144.6 ug/m3 (ATIFaaDIGBL 914 179.3 * 55.6
Mg/M3TAT “IAaH NIREH 9T 74.3 + 23.1 ug/m3)

(A) PM 2.5 — sfiqespTet v IR

giegee KGIE TR (%)

EIECED] 25%

Tehe <l TUHETA(Secondary Aerosols) 22.6%

M 2.5 =T (Industry) 17.3%
TTIHTE STT (Biomass) 14.1%
4 (Dust) 12.8%
I 8.2%
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(B) PM10 — sfiqerret i TRt

qiegee T TN (%)

5 (Dust) 26.4%
I 19.1%

BM10 EIECED] 16.7%
qehedl T 16%
CIRIEIE:S 12.5%
q 9.4%

sfraeTer & @ T

o 3S[ gAT — dispersion FH — pollution STHT ZraT 2l
e combustion sources (3Tg, biomass) SATET THTAT 2l

e secondary aerosol formation 372 g1

2. HFTA

(Summer Season)

o 3T PM2.5= 45.1 ug/m3 (rfesad DIGBL H 54.2ug/m3 9T =q=aq

NIREH
o 3fET

T 9T 34.4ug/m3)

PM10= 1381 ug/m3

(FfdFaw GVDPR & 9™
176.9245.3ug/m3TT =aw NIREH #1 7% 96.8434.8ug/m3)

(A) PM2.5 — FisHRTE I TS

qiegds | & AT (%)
PM2.5 tr&?:lg—rr 28%
o (Dust) 27.6%
FTATHTE 18.6%
SR 13.4%
Hohe I TH 10.8%
AT 1.6%
(B) PM10 — HisHehTef 9 THTRT
giegde T TETET (%)
PM10 4T (Dust) 46.6%
Tfae 12.6%
EE1L 11.5%
TR 9.8%
et miE | 4.9%
T 14.6%
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THHRTT | TG FTT
o ST gaTU — resuspended dust Fgd ATE 7 |

o FH THT — coarse particles (PM10) F&d & |
. secondary aerosol ¥ ¥ |

4 qiegEe 9 I AT (Summary)
il coll kGGG

PM10 | @ge e, fRwTor, ameei & 39 aTelt et
PM2.5 | aTgd, 3=, biomass burning

SO, 5 299, DG #

NOXx 124 (diesel/petrol)

CO ElEG
NMVOC | a1, DG #2

5.f3RY (Key Insights)

o HIITA ¥ g (Dust) FaH F=T TGUU &1 ¢ (T PM10 ) |
afeag (Transport) PM2.5 i< &1 qiegde &1 Y@ &Iq & |
oftaerTer & combustion STETRT TEIT T8 |

rmerTer T dust dominance ¥ |

Secondary aerosols sftqarTer # stfers TATAT |

Action Plan

Source Apportionment Study % Favq %‘I Ta ﬁ?—cﬁr %Q'EFUT F AU IT
Automotive Research Association of India (ARAI), T?r ST T THT HTIATSTAT
(Action Plan) 9ITT T 75 g1 I HTA ASAT (Action Plan) HHIaZ (time-bound) &
TAT THH AT Raemi (stakeholders) & STarad T8 &7 ¥ [Afey Fhu 0
g (Fe = =-01) |

qe & 9 wHrw/ 16 fe=iw 21.03.2025 g7 U ™ §  Aefod saverh
TSI/ STATET &l Source Apportionment Study & I [oTaT gATL %‘g’ ETIIES
STl FraTeaa & ford e gy 9 fordt 13T g (Fe=-02) |
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STh HATSAT & ATET FHATaaT o S 6t ffafa & swwfasy # arg poe=r #

g Fuferd g1 a9 2026 Ua 2031 % 1T Future Emission Projections & Control

Scenarios METE &wTlad &

1. (Future Emission Projections & Control Scenarios)

EX H AT (a9 2026 T 2031) #F [oIT AT TGO T T ATHAT e g AL
9= Emission Scenarios (Itasie 91g9d) &g T 7T g, ST MeE™ &

NFC (No Further Control):- =0 TRgeT | Fils ATATh MIFT IUTT AN A1 (h0
ST 9 2 |

BAU (Business As Usual):- 39 g9 ® FqdE | AN MI=9T I9TAT (existing
control measures) &I STTXT TG gU Ao & el 63T 74T &

SC-1 (Scenario-I:- Aggressive Control) :-38 TT<ge¥ ¥ JgUUT {HI=07 gq T&q Ia Il
& FTITea I T AT AT T )

SC-Il (Scenario-ll: Maximum Feasible Control):- 39 t{ﬁg‘ﬂr u Iqerey Tefy wwATAT
Td ATARILa (feasible) =0T IUTAT Fl ITIFAT TAL TF AT FHLd AT AL
[ERIRIE ]
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2026 2031
0.0%

-10.0%

(%)

-20.0%

-30.0%

3

-32.8%
-40.0%

on Reduction Potential

50.0%

PM,y Emissi

-60.0% -56.6%
mBAU uSC_1 mSC_ 11

-70.0%

Figure PM10 Emission reduction potential (%) w.r.t. NFC in three scenarios
(BAU,SC-I, and SC-11 of 2026 and 2031)

2026 2031
0.0%

-10.0%

tial {”/u)

£.20.0%

=30.0%

-34.7%

-40.0%

on Reduction Pote

s Emissi

50.0%

ri

M

=60.0% =57.9%

mBAU mSC 1 mSC II
=70.0%

Figure- PM2.5 Emission reduction potential (%) w.r.t. NFC in three scenarios
(BAU, SC-I, and SC-I1 of 2026 and 2031)



230

q&T fAsFT (Key Conclusion)
UL AgWor § 98 €% grar ¢

NFC &t Forfa # Soasiq & fAiae g Mt

o FAHTH IUTAT (BAU) & HITHT T & €499 2|
o SC-I T IS H Iecig 1T FHT AT 2

e SC-Il * ST IS § FAT(2h FHT TTH 21T &, ST =1 [Oreil AT 2
T TATAT e 2

AT O H YT % 22T § HET T TgUIT RIS g7 9I-9HT I

AT STr/Feq ST I @ E—

1. At sl i Rt s a9 e g s w1 St §

- o o o o
(i) T3 <~d<|¢| TN HHT,

NON (N

(i) TAT FTfA

&1 AT FHET (AQMC), T=T

(i) T T4 JiFeRaT g e afata (SLMIC)

T S3H1 6 HILAH § 97 [UrET U | Fatad A0 6f qGeier ud g6qead
giafera forar strar g

s T i s

HYFT F=E, AT qER1E, TIE0 I TF STAarg Tadd JArad & .90, T

FHTH/16017/12/ 2009 HUw fGAT® 24.04.2019 F SITHHT | A9 FAld TAL
YT % dgd T&9 & A1 edde AT & UFAT AT (hAead= il T ahf
THTEAT TAT ARTET g MHTA SR FHET HT To59 AT ATHT GTH

e fasTT, werrerT gy fa| T 18.07.2019 & FhaT T | -

1. | qeg ==, geaser ameq qETE

2. |y "=, weAvLer omae, T8 faamr GES

3. |y wivE, weAwIer omEe, qATaCr faem GES

4| g i, geAveer amee, W fFEE U qEw | 994
T

5 |y wfva, weawRer omae, aiiage faem GELS
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6. |y wfva, weawger omae, <k fAmior e GES
7o | i g, FeATRer o, G U ARIGR ST qIET
T
8. |y wiva, wearweer oS, sieEnfw fify g e | A9
et faamT
9| e, T Wt ue e qI
10. | gramfier strpsr STraTer, 317, Swoie, Ao ud qne | 9997
M. | geer af=m, geavRer yguor = a1 qaE T
GIRES
12. | 37eref T ATHIoha T TaL0T fF9ws e

57 &4 Jifaeir ve s @ffifd (SLMIC)
AT TEHL o Tacq §o1ad « faer-fagder & o qwa § yaor % 04 ffera=

TAH Mgl (SR, TAAIL, AT TF FTeAY) § q1 ol 41
Heeft stafafet it At va FEteas gq Aemar at i #:7 T
TR o, qaF fawmE ud same f{9mr, |aare g oA s

27.10.2021 T ST ST HT 63T TAT & -

1. | v af=a, weagaer omad, o fagrr | STEFe

2. | e, 9 |tEE, W A ud e HHATF T
[EXIE HaH

3. | &I TGHOT [HFFT TS o FiArer qaey

4. | gae gi=E, TS Iguer [EEr e SR

5. | ufea, afaga fBFamr GELR

6. | HEATRT AT AF FHIHAA US TSELIS & ey
gfafafer

TR Frferdt AifAefar FHE (AQMC),

T 9TTHA, TG0 (a9, UATAT F AT A UF 12- 86/ 2018/ 18 - 5-
et 19 Fava¥ 2018 FT AT TP ga ATIR0T e o=, 9% faoetl
TRIOT FHTH 681/2018 H fe=1eF 08/10/2018 =T 9T 29T & greaTa= § fardmT
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& AT | THMH A TG S g UL FA(el AT FHel @ gf=d,
T Te 0T 9T % FHET § HergETe afeq T 2 -

1| Suet=a, weaaesr gEe, 9 ia<or AT B2

2. | ek, T TomEA UE e, et st | "9
I IT ATEHT GATS €< & T

3. | smarw, wftae T S gy AT TaTeh | A
T & T

4 | FreE, SEINT AT, SO 99T 39 | Gaed
FIRT ATAFHT HATAT TqL o TTA A1

5. | w=rereh, FO fawmT, Heawaor qaeg

6. | ey wfe | eadeer yguor [ S AT | e

% District level Implementation Committee (DLMIC) #Ft ffafoa s+ a1
& ST AT GTT AT TS STl 2 |

Feard gguur T a1, 92 feoett g a9y Afa=aw A gy 18(1) — &t *
ST & |i=d, ATl AT il Teqerar § faqi® 16.09.2016 &l swAiora
o H o 7 [Muia A UFed e | SRt A1 6 aHeT g o 03
AT AT AET g TATHIA T TS F7AT AT &, TH FIHTA il S5F HT AT
ST TS HIATA GIT 0T SITaT gl

2. JANN FT T9=g 2449 (Cleaner Fuel) § 70T gq TcATRd Ta Hafora far
STAT gl Heliee 04

3. Wax arg orEar fif Mo, gaa qaeft arg e [ ot
(CAAQMS) TF TET ATT oraaT (vl wrawd (NAMP) & |TeaH & 6T
STt 2l

4, FEIIELT TEIUT [HFF07 IS FIRT UAHT gl i aieaeiia arg uracr il 9aq
AIAeRar gq aaq gt arg [orEcr a9 €299 (CAAQMS) d&aT 15
T R T 8,51 §=1q gl a9 | ae grr 39 CAAQMS w7 &
ST Jearad g, ored vy [t |t artae g, [ w57 giear ST g
T3 05
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5. T AT oraT Rt wrasd (NAMP)  JTed9 & Tea9aer & 55 T7(
(T 06 ) 9T 1S GIXT (FRTEHT hf STl 8

6. & FATATN LT ATEAT & gI dTel T il MIHT 1= T =T it
STt 2l

7. JAITEAT I9 F ST T FITAT FIRT TR a1 I[Oreed T Ud qISE Aaed
i T STt ¢ |

8. &g wraterat g f=fred 21 giewuie &t § fFoaw fAvrat £ st 21
H3h 07

9. SF-SINT&HAT I@TH g (A= AT Tert, St f@aT 7ot (Science Fair) 3t
T AT TR ST 2

10. FaTa<or foramT gy ST Attt 3 15.05.2017 a1 20! STl
T gidadTcH® FAaTal &7 e § Ud Afchaed Aqar fteiae
AfSTEee &1 2 AT &l A0 FA g ATeHa FhAT AT g1 Tt AT i
FeATA il FAHHRT AT, TgUT 5707 1€ & e Tt F0 grer

SEIEHUT & HIEAH ¥ Yidfed {eT di=E 7.9, A4, THE qad, TEa

T, s e v, RfteRae afeee, 1= # et stifesr v s
STERTIAT T &T STl 2l

=0 Had ¥ i sttaretdt g e eree< & ooy ot forar w1 Ao
08

*khkkhkkhkkhkkhkkhkkhkkhkkhkkikikkhkhkkhkkikikik
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AT, UA.SH.E ToR0T w1 192/2025 #§ qTRA sieer feAiw 07.01.2026 F qreraret

I afafa it S5+ % wrdare e

AT TA.ST.E Thaor #A16 192/2025 § 91a areer fedr® 07.01.2026 *
AT EFT GHTT sl do faqr® 11.03.2026 HF F97 97a: 11:30 a1 =f. T
SRTer AT, AT e, UfRamer Sy, Feald Tgur fHIEr a7, AT i
FLTAT H AT 6T TS| 95 § AT UASAT. F T %, 192/2025 |
SedTed FEEAT & IIAETd, ST 9o § Aids Ud agerel sureqd ga(Satefa
T G 09), FT o e 8-

1. 1. T wenrer [T, g4t [Macq, T Sy, Fea ¥ 9gu v [0 a1,
AT |

. ofT TOTTR a3 e, AT Termae Ua faahre @ T, S|

3. ofT Toh2or ordT, ST St TRae (Foremaa), 9T ey, ST

4. =t AT, IATE 3/ UL STALFL, TITEL, I9 T STAATIA T
HATAH, &1 1T, AT (TSTT FHISRERT gT=0)|

. =T, AT TU{T, TARTLTAT FHATH TF TAT AT, TITEC0 ST
TATETAT, TR, AT (ST FHISRET gT)|

6. AT dT.HT. S=TRAT, afies aATHS ATIHN (TG TS GadT), AT

TUOT =0T 7, AT |

o Y IUTRIq AfETdt

1. Tf. Toirx AqAal, &I TATAAS, TART Feald TARTLTAT, TEATI TEIT
BREMICIERCIRIET

. T TS g, e TS, iR e, qeaaer yguor Ay
qre, AT |

. =T, AT FH T, T3 aSTHE AT, TR, qaTe |

. AT SR Fad, T, &3 wATAT, HETTLT TZUT [[H=07 A€, AT |

. AT TSITST e, TR, HeATQeT TgUIT Fa=07 7€, AT |

. AT I <ATer, HHAT Aicgavaeiichede, T FRIHT e, ATl
TUOT 20T 7, AT |

. oAT gfia =0T, FEede, WO Y9 UF A AT, e
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AT TG | TART gl &l TATAT Fld AT AZLT T ATHIT &1
% Airshed area @l Tg=T AT |

TAHT AIET 6 TR AT I[OTET T THATET L aTel FHILh T
TS Qlﬁwl H LA T @ gﬁ Graded Response Action Plan
(GRAP) TITZ ¥

Action Plan ¥ faf9s Stakeholders ¥ Ica<aTiicd FHTALILOT T
ERIEEDEIERIRSICT

THTT FT Factual and Action Taken Report 06 HHTg H &I AT
2l

AT NGT T20T . 181 F 3faviq {2 74 39N (Order date-
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Terrera e Mgt T = 8|

o 15 3 O AANT & sTvaviq (HIeTAA “d g (WIATA, Traly, ETeras
U SAAT) T A (ed T FHT 100% TToT F2A o ford Jfqad 4174710
TS TS S H 15 % UL T 7 fAgifed f=m 74m 2|

34



236
4. % % AN A o Gaeq] T (&80 a9 2023-24 #HF ToAT1 § a9 2024-

25 ¥ AT, TralY, STaAYY, AT, I5oid, <a78 U q0IE 0l TRasiT
T [OTET sl Rt | STETa HaAT T3

yRashir oy oras i Ruafh (fi.ow.10)
PMyo Annual Average in(ug/m?3)
St Improvement %
No . City 2023-24 | 2024-25 (Reduction in
PM10 level)
1 | Bhopal 113 110 3
2 | Indore 99 108 -9
3 | Jabalpur 91 88 3
4 | Gwalior 136 125 8
5 | Ujjain 84 79 6
6 | Dewas 99 83 16
7 | Sagar 74 82 -11

Annual Average (Manual + CAAQMS).
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Air Quality Index (AQl) at NCAP CAAQMS Locations Bhopal
(Sep2024-Feb26) BHOPAL 7
200
Bhopal, | Bhopal, Bhopal Bhopal
S.No. | Date |Paryavaran|Collectorate i 150 -
TT Nagar
Parisar Office Al PM10 |PM25 [CO 10 et
(ug/m3) |(ug/m3) |(mg/m3)
1 |sep2| 61 68 67 66 6510, 27.17] 0.5 so
2 | ot2a | 130 121 123 123 131.75| 56.48]  0.86
3 Nov-24 254 216 211 227 192.69 98.62 14| ° N R RN A
4 Dec-24 | 184 174 17 174 151,90 7991 0.92 §8888:225325383:48¢58¢8
5 Jan-25 156 114 128 133 125.28| 6266  0.96
6 | Feb25 | 123 93 113 11 1us.6s] 3581 o™
7 | Mar25 | 103 %3 17 104 w14 %67 o |
8 |aAprs| 12 103 130 116 12041 37100 o070
9 | May-25| 69 88 102 86 8043 2591  os6| .,
10 | Jun-25 64 85 70 7 7216| 2089  0.50
1| ks 57 58 53 5273)  15.28] 053] w
122 |Ags]| s 56 52 4s89| 1866| 051
13 | Ssep2s| 54 52 63 55 53.01] 21.06]  0.59] e
14 | o5 | 117 131 118 121 11356 5183  0.68
Nov-25 | 182 191 228 198 18510 89.38] 103 ¥
16 | Dec2s | 177 166 153 166 16147]  7436] 095
17 | Jan26 | 182 137 142 154 s R T e N
18 | Feb2s| 12 116 109 | 115 | 1085] 2875 osl| ST EIASII TSI S

Source—- MPPCB ERC website

ST TROTHT o At & 3uq 9T 17 & sfraswer & = PM2.5 &
PM10 = g ISHerTe( I st 70T Tfereh T3 T

o FAHTT H 02 g1 =l |IE AATHE TSt TUT &l Feh! gl AT § & &Y
o IO % Feh .U, 10 TF .0H. 2.5 973 T 3| qrfersht o= 10

AL 2
o TH.U.AT FILT AW AAUHE Tl H & T THH T\ ATAE Y

At Teagiesdl 3T foFd ST sEarad g, Taqa &1 o7 S a2

IEXT T AT IOl H U A gl T THAT AT il I deqvean
01 &l

5. FHTA % TGHeT AT ML & (o0 d qd § o7 1 5107 & ey a2
TEdTad AT e few e tadee e TEeE e
(GRAP-NCR),ACTION PLAN OF ARAI PUNE wefdta foram = et

Summary FeiEa 11 FAAX 81 IFd & AqY 9T GG g
fAeatertera st T grfEesar & T2 9 5T ST 7 raeThar &
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AUH-01

Emission Inventory and Source Apportionment

Study of Bhopal City

Action Plan

Table ES-4 presents the proposed air quality action plan for Bhopal city. The action plan constitutes sector wise suggestions along with

executing agency / authority for immediate and short to mid-term actions

Sector

Transport

Table ES-4 Proposed Air quality action plan for Bhopal

Control Actions
A) Management

TR1. Congestion Management: Identify the hotspot locations of traffic
congestion. Introduce traffic actuated signals at such locations. Consider the
one-way routes during peak hours at these locations. Also, regulate eateries
along the kerb side, especially small ones to avoid traffic congestions.

TR2. Parking Policy: Formulate vehicle parking policy and ensure its
effective implementation.

Provide parallel parking system along the major roads of the town.

Enforce strict action and penalty for vehicles parked in non-parking areas.

TR3. Public transport: Improve the public transport infrastructure such as
strengthening and modernization of fleet of buses (procurement of new buses),
implementation of plan for metro and increase coverage as per plan.

TR4. Prepare and implement zonal plans to develop an NMT network.
Introducing cycle tracks along with the roads

TR5. Declare NO-vehicle zones in hot-spots, university / school premises.

TR6. Strict actions against visibly polluting vehicles (i.e. vehicles without
PUC certificates) impose penalty and launch extensive awareness drive
against polluting vehicles.

Responsible Agency / Authority

RTO, Bhopal

BMC / RTO, Bhopal

BMC, MPMRCL

BMC

BMC / University / School
RTO, Bhopal

Time Frame

Immediate

6 months

3 years

1-2 years

6 months

Immediate

ARAI
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Emission Inventory and Source Apportionment

Study of Bhopal City

Control Actions

Responsible Agency / Authority

Time Frame

TR7. Examine existing framework for removing broken down buses or BMC 6 months
trucks from roads and create a system for speedy removal and ensuring
minimal disruption to traffic from such buses or trucks.
B) Technology
TR8. Improve and strengthen PUC program. (SMS based system to alerts, RTO, Bhopal 1 year
Linking of PUC centres with remote server and elimination of manual
intervention in PUC testing, Fitness and calibration audits of PUC centres
adopted with defined team for verification, Integration of on-board diagnostic
(OBD) system fitted in new vehicles with vehicle inspection, Linking of PUC
certificates with annual vehicle insurance, etc.)
TR9. Encourage adoption of cleaner fuels (CNG). CNG infrastructure for ~ BMC / Oil Companies/ GAIL / State 3 years
auto gas supply in the city and transition of public transport vehicles to CNG Government
mode
TR10. The EV adoption initiative for public transport vehicles (buses) and BMC, Government Offices 3 years
government office-vehicles
TR11. Encouraging EV adoption for personal and commercial vehicles State Government, RTO 3 years
through incentivization or tax relaxation.
RD1. End-to-end paving of roads along with black-topping and maintaining PWD /BMC Immediate /
potholes free roads. Continuous
RD2. Road design: The road design should strictly comply with URDPFI / PWD / BMC Immediate /
IRC guidelines for urban roads Continuous
RD3. Repair the defects in road to keep them pot holes free as per the PWD PWD /BMC Immediate /
Road Dust L -

guidelines. Continuous
RD4. Immediate lifting of solid waste generated from desilting and cleaning BMC Immediate /
of municipal drains for its disposal Continuous
RD5. Implement truck loading guidelines; use of appropriate enclosures for BMC 6 months
haul trucks; gravel paving for all haul routes

ARAI Page | ii
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Emission Inventory and Source Apportionment

Study of Bhopal City

Control Actions Responsible Agency / Authority Time Frame
_ RD6. All the canals/nallah's side roads should be concrete / brick lined. BMC 1 year
Regular cleaning of roads and water spraying to suppress the dust. Remove BMC Immediate /
road dust/silt regularly by using mechanical sweepers. Continuous
RD7. Identify road stretches with high dust generation and use Foggers to BMC 6 months
suppress the dust.
RD8. Greening of traffic corridors, open areas, gardens, community places, BMC 1 year
schools and housing societies
IN1.  All potential industries to be implemented with Continuous Emission MPPCB 1 year
Monitoring System (CEMS). Ensure regular calibration and working of this
system and its online reporting is required.
IN2.  Assess the number of industrial units that are non-compliant and MPPCB Immediate and
prepare unit/plant wise action plan for time bound compliance. Continuous
IN3. Intensive polluting industries to be restricted from operations within MPPCB Immediate
urban zone. Restriction of any new red category industry to open within urban
zone.
IN4.  Strict compliance to be followed on industrial open waste burning. MPPCB Immediate
s IN5.  Control of Fugitive Emissions: MPPCB Immediate
Use of hoods and enclosure for all process equipment,
e Scrap management program for the prevention or minimization of
waste and other feed materials.
e Use of covered or enclosed conveyors and transfer points
IN6.  Adoption of Cleaner Fuels: MPPCB 1 year
Cleaner fuel implementation to be encouraged and incentivized.
o Discourage the fuels with high sulphur content.
A favourable taxation and pricing policy for mass adoption.
IN7. Ensuring installation/Up-gradation and operation of air pollution MPPCB 6 months
control devices in industries
_ WBL1. Improving door to door waste collection efficiency to 100%. BMC 1 year
ARAI Page | iii
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Emission Inventory and Source Apportionment
Study of Bhopal City

Control Actions Responsible Agency / Authority Time Frame
Ol e | WB2.  Enforcing a complete ban on open waste burning. A heavy penalty and BMC Immediate
Burning stringent action against such activities.
WB3. Non-recyclable waste with a calorific value of 1,500 kcal or more must MPPCB, BMC Immediate /
not be disposed of into landfills and must be used solely to generate energy Continuous
WB4. Collection of horticulture waste (biomass) and its disposal as per SWM BMC Immediate /
rules, 2016, following composting and gardening approach Continuous
WB5. Encouraging the reduce, recycle and reuse policy for waste in city BMC / State Government Immediate /
Continuous
WB6. Organic waste conversion (OWC) units can be installed in the city at BMC 1 year

a decentralized scale especially in more prominent societies and colonies based
on the MSW characteristics of the area.

WBY7. Effective management of landfill sites through increasing the recycling BMC 1 year
rate, installing waste to energy conversion plants, restricting illegal waste

dumping, proper disposal of hazardous waste, as per Hazardous waste

management rule 2016, to prevent greenhouse gas emissions from site

WBS8. Reduce the VKT of waste collection vehicles with route optimization BMC 6 months
technique.
CN1. Adoption of Good Construction Practices (GCP) to minimize the waste BMC / MPPCB Immediate

generation. Promote recycling of materials. Encourage the use of
environmentally friendly material. Ensure compliance check for GCP

regularly

@i e CN2. Strict enforcement of CPCB guidelines for construction activity such BMC / MPPCB Continuous
as use of green screens, side covering of digging sites, etc.
CN3. Ensure transportation of construction materials in covered vehicles. BMC / Site Developer Immediate
CN4. Restriction on storage of construction materials along the road side. BMC Immediate
CN5. Provide a control measures against fugitive emissions such as a use of BMC / MPPCB Immediate

covered or enclosed conveyors while conveying the material.

ARAI Page | iv
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Emission Inventory and Source Apportionment
Study of Bhopal City

Control Actions Responsible Agency / Authority Time Frame
CN6. To maintain facility of tar road inside the construction site for BMC / Site Developer Immediate
movement of vehicles carrying construction material
CN7. Develop mechanism for ensuring periodic maintenance of BMC / Site Developer 3 months
construction equipment and vehicles.
CN8. Develop and implement dust control measures such as site covering, BMC 1 year
fugitive emission control, installing air pollution controlling devices for all
types of construction activities i.e. buildings and infrastructure.
CN9. C&D waste should be sent to construction and demolition processing BMC Immediate
facility only. Strict action against non-compliance of the same on any
individual or developers.
CN10. Mandatory use of RMC plants at large construction sites and BMC / MPPCB 1 Year
preparation of guidelines for dust control measures for operation of RMC
plants.
DG1. Ensure uninterrupted electric supply to avoid the use of DG sets, State Electricity Board 1 Year
especially in commercial and industrial zones.
DG2. Curtail use of DG Sets in social events by providing temporary electric BMC / State Electricity Board Immediate
connections
DG3. Discourage use of DG sets in cellular towers and encourage use of BMC 6 months
DG sets alternate power (e.g. Battery)
DG4. Develop the city into a Renewable Energy Hub with a focus on BMC / State Government 5 years
creation of RE Equipment Manufacturing Eco-system as per Madhya Pradesh
Renewable energy policy
DG5. Leverage rooftop solar program to reduce dependence on DG sets BMC 1 year
DG6. Installation of Retrofitted Emission Control Devices (RECD) to diesel MPPCB 1 year
generators as per CPCB guidelines
RS1. Ensure easy availability of affordable cleaner cooking fuels (LPG/  Department of Food, Civil Supplies 1-3 years
Residential PNG/biogas) for all to achieve 100% LPG adoption. and Consumer Affairs and Oil
Companies (Indian Oil/HP/BP, etc.)
ARAI Page | v
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Emission Inventory and Source Apportionment

Study of Bhopal City

Control Actions

Responsible Agency / Authority

Time Frame

RS2. Expanding coverage of LPG under Pradhan Mantri Ujjwala Yojana State / Central Government 1-2 years
(PMUY).
RS3. Introduce schemes for providing subsidized LPG connections as well State / Central Government 1-2 years
as providing means of finance to small tea vendors/hawkers who are using
kerosene stoves in order to reduce emissions from burning of kerosene
RS4. Introduction of improved Chullahs (low emission Chullahs) in rural BMC, NGOs 1 year
areas
RS5.  Encouraging use of electricity for domestic cooking. (for example: Department of Food, Civil Supplies 2 year
Induction cooktops) and Consumer Affairs
RS6. Provide centralized solar based hot water in slum areas to avoid solid BMC 1 year
fuel usage for water heating purposes
HR1. Coal and wood-based cooking in restaurants to be shifted to electricity Department of Food, Civil Supplies 1-2 years
Hotel, and LPG. and Consumer Affairs and Oil
restaurant and Companies (Indian Oil/HP, etc.)
. HR2. Promoting mini LPG cylinders to small open eateries. Department of Food, Civil Supplies 1 year
bakeries and Consumer Affairs and Oil
Companies (Indian OQil/HP, etc.)
BK1. Ensure the compliance checking routinely. Provide design MPPCB / BMC Immediate
specifications for improved kilns.
Brick kilns BK2. Enforce restrictions for the operations of brick kilns in urban zone. MPPCB / BMC 1-3 years
Zig-zag technology to be encouraged and promoted.
BK3. Closure of unauthorized brick kilns, if any. MPPCB Immediate
Crematoria CR1. Convert all existing traditional crematoria (wood based) to electric. BMC 1 year
Installing new electric crematoria as per requirement.
Public PA1l. Launch Public awareness campaign for air pollution control, vehicle BMC, MPPCB, NGOs Immediate
maintenance, minimizing use of personal vehicle, lane discipline, etc.
GNGREHIESS PA2. Encourage the use of public transport for daily commute. BMC, MPPCB, NGOs Immediate
ARAI Page | vi
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Emission Inventory and Source Apportionment

Study of Bhopal City

Control Actions

Responsible Agency / Authority

Time Frame

PA3. Education program to create awareness among citizens through BMC, MPPCB, NGOs Immediate
various mass media tools, such as local newspapers, local news channels on
TV or radio, street plays, social media platforms, citizen engagement events,
recording announcements through waste collection vehicle, organizing
awareness seminars at the community level
IT enabled ITL. Use of mobile application for complaint registration and grievance BMC 1 year
T — redressal regarding air pollution
CAAQMS MS1. Increase the number of air quality monitoring stations MPPCB 1-2 year
Page | vii
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Q-16017/99/2020-CPA
Government of India
Ministry of Environment, Forest and Climate Change
(Control of Pollution Division)

Indira Paryavaran Bhawan,
Aliganj, JorBagh Road,
New Delhi-110003

Date: 15" April, 2024
Office Memorandum

Subject: Strengthening of National Clean Air Programme (NCAP) through periodical
review by State and City Level Committees - reg.

The undersigned is directed to refer the implementation of National Clean Air
Programme (NCAP) by the Ministry of Environment, Forest and Climate Change (MoEF&CC)
to improve air quality in 131 cities of 24 states/UTs through implementation of National, State
and City level clean air action plans by engaging all stakeholders.

2. MoEF&CC has constituted National Level Committees (Apex, Steering, Monitoring &

Implementation Committees) for monitoring the progress of implementation and providing
guidance to the program.

3. Further, respective State Governments/UTs and 131 cities/ ULBs have constituted
Steering committee, Air Quality Monitoring Committee (AQMC)/State-level Monitoring and
Implementation Committee and District/City level Monitoring and Implementation Committee
(DLMIC) for Monitoring and implementation of NCAP at state level.

4. In order to ensure effective implementation of NCAP at the State and City level for
achieving the outcomes as per the NCAP objective, it is important that meetings of the
Committees at State and City levels are convened as per following frequency:

S. Committee Chairmanship Frequency of
No. Meetings

1 State Level Steering Commiittee | Chief Secretary Quarterly

2 Air Quality Monitoring ACS/Principal Bi-monthly

Committee (AQMC)/ State-level | Secretary, Env. Dept.
Monitoring and Implementation

Committee (SLMIC)

3 DistricV City-level District Magistrate/ Manthly
Implementation Committee Commissioner,
(DLMIC) Municipal

Corporation

§.  The State-wise status of the meetings of above mentioned Committees for FY 2023-24
as uploaded on PRANA portal is enclosed.

(B scanned with OKEN Scanfj€
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6. In view of the above, it is requested to ensure that meetings of these Committees
(State and City level) are conducted regularly to facilitate coordination among various
implementing agencies/departments and effective implementation of NCAP. It is also
requested to ensure minutes of meetings are uploaded on the PRANA portal in timely manner.

7 This issues with the approval of the Competent Authority.

Yours sincerely,

-

(Dr. Prashant Gargava)
Director, NCAP

To:
1. Additional Chief Secretary /Principal Secretary, Environment Department
2. Member Secretary, Central Pollution Control Board
3. Member Secretary, SPCB/PCCs
4, Municipal Commissioners, 131 NCAP Cities
Copy to:

i. Additional Chief Secretary /Principal Secretary, Urban Development
Department
ii. PPS to AS (NPG), MoEF&CC
ii. Div. Head, AQM & NCAP, CPCB
iv. Nodal Officers, SPCB/PCCs
v. Nodal Officers, 131 NCAP Cities

(B scanned with OKEN Scari¢)
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Had Ufkd=ia arg uras Ai=e T &% (CAAQMS)

18 g favra ant # Aoy wom w9 & R et & 3 o mEdl F 11 Rl IR o9 15 Had uikasig
1Y U AT 5l & YA &1 T B | 39d faied 98 gr1 s 91 31 169 df 95w # fiuw u
fAofarTar 7o wew wa & fafte et & o 39 aa aRkasia 9y ures Afele & 9 o =i @t
HdaTe vued § &, e ey Perur R

& F A WA SR I GBN | YIad B 1 9@

PHIS
1 Bhopal 03 02
2 Indore 01 03
3 Gwalior 03 02
4 Jabalpur 01 04
5 Ujjain 01 04
6 Sagar 01 04
7 Dewas 01 04
8 Mandideep 01 02
9 Singrauli 01 02
10 Katni 01 ==
11 Pithampur 01 =
12 Narmadapuram (Hoshangabad) -= 01
13 Ratlam -- 01
14 Betul ~= 01
15 Burhanpur -- 01
16 Narsinghpur -- 0
17 Sehore -- 01
18 Harda -~ 01
19 Vidisha == 01
20 Sheopur -- 01
21 Bhind == 01
22 Morena .- 01
23 Rewa -- 01
TOTAL 15 39
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AdP-06

. . Station . . Manual /
S.N |City NAMP Stations Zone Code Latitude | Longitude CAAQMS
1 (Bhopal Mrignayni Emporium Hamidia Road, Bhopal 122 23.263570 | 77.410856 Manual
Bhopal CETP Govindpura, Bhopal 123 23.269063 | 77.451630 Manual
Bhopal Paryawaran Parisar,Bhopal/ Arera Colony 436 23.2109000 | 77.425814 | CAAQMS
Bhopal Kolar road Fire Station Bhopal 796 23.1706083 | 77.417036 Manual
Bhopal TT Nagar Bhopal 877 23.233815 [ 77.400228 | CAAQMS
Bhopal Sarthi Hospital Hoshangabad Road, Bhopal 876 23.203072 | 77.445926 Manual
s -
2 |Mandideep Mér*;\i/d';'e'\;a”d'deep/ R.0. MPPCB, Industrial | 797 | 23.091268 | 77.520394 | CAAQMS
3 [Indore Sanwer Road , Indore 127 22.7058566 | 75.8433664 Manual
Indore * DIG Office, Indore/ Choti Gwaltoli 128 22.431006 | 75.521277 | CAAQMS
Indore * Fine Arts College (Vijay Nagar) 131 22.460221 | 75.531354 [ CAAQMS
4 |Pithampur *Vikas Bhavan Sector 2 Pithampur CAAQMS
Pithampur RCC sector-3, Pithampur Manual
5 |Ujjain RO, MPPCB, Ujjain Other Area 526 23.167648 | 75.809013 Manual
Ujjain District Industry Office,Ujjain Industrial 527 23.182912 | 75.81094 Manual
Ujjain *Mahakal Temple, Ecocity,Ujjain Other Area 528 23.182718 | 75.768218 | CAAQMS
Ujjain Nagar Nigam Office ,Ujjain Other Area 529 23.180277 | 75.778436 Manual
6 |Dewas DEO Office MPPCB, Dewas 745 MIG Vikas | poidential | 523 | 220571431 | 76029 | Manual
Nagar Dewas
Dewas * K.P College Chouraha Dewas Commercial 524 22.0583014 | 76.003197 | CAAQMS
Dewas Premises of EID Parry India Ltd.” Dewas Industrial 525 22.056192 76.00154 Manual
= - —
7 |Nagda Nggh;;“'ca' Divi., Labor Club Durgapura 82 23.443045 | 75.415644 | CAAQMS
Nagda * Grasim Kalyan Kendra Birlagram Nagda 0083/246 | 23.452746 | 75.418804 | CAAQMS
= - -
Nagda Grasim Guest House no 02 Birlagram 84 23.449805 | 75402914 | CAAQMS
Nagda
9 |Jabalpur RO Office, MPPCB, Vijay Nagar Jabalpur Residential 248 23.110719 | 79.929884 Manual
Jabalpur Udaipura Beverages Jabalpur Industrial 798 23.235026 | 79.979669 Manual
10 |Satna RO, MPPCB, Maihar Amarpatan Bypass Residential | 342 | 24565335 | 80.87535 | Manual
Road Satna
Satna gt';r;' Upaj Mandi Bandhavgarh Colony Industrial | 343 | 24.584400 | 80.855132 | CAAQMS
11 |Sagar * Pt. Deendayal Nagar,H.B. Sagar 532 23.8640N 78.8028E | CAAQMS
Sagar * Collectorate Parisar Pili kothi Sagar 533 23.8385N 78.7594E | CAAQMS
” - - —
12 |Singrauli NTPC, Vindya Nagar Singrauli (Hindi 514 240887 | 826663 | CAAQMS
School)
Jayant Township, Singrauli 515 241175 82.6573 Manual
Waidhan, Singrauli 516 24,0744 82.6143 Manual
13 |Shahdol MPPCB.Office, Building, Gortara, Shahdol Residential 802 23.2946 81.3804 Manual
Shahdol Traffic Office, Near Govt. Distt. Hospital 801 23,3073 81.3536 Manual
Shahdol.
REYIUNAT UTTILE, UTimuvwdid T imurit Ul
14 |Chhindwara Mulla ji Petrol pump, Parasia Road, Residential 799 22.064716 | 78.912587 Manual
Chhindwinea
Chhindwara Jabalpur Dugdh sangh Chhindwara Industrial 800 22.0761799 | 78.934337 Manual
15 [Katni HIG -4, Housing Board Colony, Katni Residential 874 23.8061981 | 80.3722929 | CAAQMS
Katni '\K"; tsn(ijalderys Work India Refacories Ltd., Industrial | 875 | 23.805815 | 80.392006 | Manual
16 |Rewa Nehru Nagar, MPPCB Office Building Residential 1009 24547149 | 81.320939 Manual
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~
. . L Station . . Manual /
S.N [City NAMP Stations Zone Code Latitude | Longitude CAAQMS
38
Urban
1 |pithampur | 1 'S Leupin Pharma Phase-2, Sector-3, 22.621155 | 75.636764 | Manual
Pithampur
2 |Gwalior 3 Lal Tipara, STP Lal Tipara Bhawan Gwalior Urban 26.245028 | 78.23361 Manual
Laliyapur, STP Laliyapur Gwalior Urban 26.158114 | 78.186228 Manual
Laxmlpal National Institiute of Physical Urban 26.220805 | 78.19242 Manual
Education
3 |sabatpur | 1 |GOVt Avurvedik Autonomus College, Silence 363 | 2311071 | 79.929884 | Manual
Gwarighat Jabalpur
4 |satna y [Hotel Bharhut, M.P. Paryatan Vikas Nigam, | oo il 24575843 | 80.823279 | Manual
Civil line, Satna
5 |Sagar 1 |New Officer Colony, Sagar 23.8267N 78.7640E Manual
6 |shandol | 1 |Britan International School, gram 233145 | 813390 | Manual
Chandaniya, District Umariya
7 [Chhindwara| 1 |District Hospital Chhindwara Silence 22.053245 | 78.936368 Manual
8 |Katni 1 [Nagar Palik Nigam, Gole Bazar, Katni Commercial 23.83376 | 80.3913583 | CAAQMS
9 |Rewa 2 [Super Specility Hospital, Amahiya Rewa Commercial - 24535362 | 81.296775 Manual
M/s Vindhya Teli links Itd. Udyog Vihar, Industrial - 24524367 | 81.255882 | Manual
Rewa
12
Rural
1 |Bhopal 1 g;z';afamhayat Bhawan Berkhedi Bazyaft - 23171973 | 77.335956 | Manual
2 [Mandideep | 1 |Village Bhojpur Manual
3 [Indore 1 |Village Ujjaini 22.381653 | 75.593865 Manual
4 |Ujjain 1 |Village Chintaman Jawasiya Manual
5 |Gwalior | 1|Vi!lage Barai Janpad Karyalay Bhawan 26.116011 | 78.014145 | Manual

Ghatigaon
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Govarnmant of Madhya Pradesh
Department of Environment
Mantralya

INotification!
Date / *,"May 2017

No I 12:37/2017/18-5- The Governmenl ol Madhya Pradesh in consultation vath
Madhya Pradesh State Pollution Control Board has declared the whole of the State
of Madhya Pradesh as Air Poliution Conlrol area under section 18(1) of the Air
(Prevention and Control of Pollution) Act, 1081 vide Nofification no 1481-1473:32.
88 dated 08 March 1988 for the purpose of the Air (Prevention and Control of

Poliution) Act, 1981

Whereas. the Government of Madhya Pradesh had considered the matter’

relating to the indiscaiminate burning of left over paddy and wheat straw/stubble 1n
the open fields in the State and it has been observed that the indiscriminate buming
of said left over straw/stubble in open figlds after the harvesting crops is causing
wide spread pollution in whole of the State of Madhya Pradesh resulting in various

inds of environmental problems.

And whereas, air pollution caused by the burning of the left over straw leads
to eye imtation respiralory diseases like bronchitis, asthma etc. increasing individual
diseases mitigation expenses and also affecting one's working capacity. In addition,
open buming in the field affects the life of animals. birds and other insects below and
anove the earth and also causes poor visibility and increases the incidence of road

acc.dents

Whereas. section 19(5) of the air (prevention & control of pollution) act 1981
empowers the state Government to prohibit the burning of any matenal (not being
fuel) 1 the air pollution control area of part thereof, which may cause or is likely 10
cause air pollution by issuing a nolification is this regard after consultation which the
s:ate po'iution cantrol board

And whereas, the state Government after consultation with the Madhya
Pradesh state pollution control board is of the opinion that the indiscriminate burning
of left over paddy and wheat straw/stubble after harvesting of the crop in the state
causes wide spread air pollution, which is harmful (o the environment as well as
other Iiving creatures

Tnerefore, in exercice of the power conferred under section 19 (5) of the ar
(prevention & Control of pollution act 1981, Governor of Madhya Pradesh Is pleased
1o 155ue direclions to all concerned and general public and hereby prohibits the
ndiscrnuaate burning of left over paddy and wheal straw/stubble in the whole of
stale of Madhya Pragesh wilh immcediale cect

Adonhb-0%
Y -08

(F scanned with OKEN Scar@¢J


संलग्नक-08


e s .

Environmental Compensalion as per direchvos of Honouratte Hat
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fo

Any person o body thal is found ollending i ¢ direction would be Liabie to pay

omat (yaen

Tobumal as follows

—

2

Small land holders having an area less than 2 acres shall pay Enwronrental
Compensation of Rs 2500/ per Incidence

Land holders having land area more than 2 acres but less than 5 arres shail
pay Environment Compensation of Rs. 5000/- per incidence

Land holders having an area more lhan S acres shall pay Environmental
Compensaton of Rs 15000/- per incidence

The Distnct Magistrate of concerned district shall be respensible for executing

these orders ’
P

(Rajeev é‘n}ma} \6"{&
Additional Sécretary

Govt. of Madhya Pradesh -
Department of Environment

Endst No. F 12-37/2017/18-5- Dated |5 May,2017
A copy of the above is forwarded to the following for information and

further necessary action

(1) Principal Secretary Hon'C.M. Govt.OfM.P Ehapal

(2)  Prnciple Secretary,Chief Secretary,Govt Of M.P

(3) Al the additional Chief Secretary/Principal Secrelary/Secretary of the
Stale of Madhya Pradesh,

(4)  Allthe Commissioners of lhe State of Madhya Pradesh

(5)  Allthe Collectors of the State of Madhya Pradesh.

(5)  Chairman, Madhya Pradesh Poliution Control Board.

(11 Regional OfficeM P Pallution Control Board(OIC) Bhopal

(8)  Shri Sachin K Verma,Standing Counci NGT Bhopal.

(9)  Controller, Printing and Statonary, Madhya Pradesh. He is requested
to publish the notification in the gazette of state and to send 50 (fifty)
copies of the same to government .

7.
Additional Sgcretary

Govt. of Madhya Pradesh

Department of Environment

(F scanned with OKEN Scar@8
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— Madhya Pradesh mﬂion Control Board . W_Og
; Paryawaran Parisar, E-5,-Area Colony, Bhopal-462016
E-mail: monitoringhomppchb19@gmail.com
Joint Committee Meeting under NGT Case No. 192/ 2025
on dated 11.03.2026 at 11:30 AM
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